
 

IN THE HIGH COURT OF ORISSA,CUTTACK   

Institution of Applications for issue of Certified Copies.  
 

Date : 04.02.2020  
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r 

Docu
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Deal
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Sect
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Se

at 

1 
11010

/2020 

04.02.

2020 

WP(C)

-

17442

/2019 

U.K.SA

HU 

GEN

ERA

L 
 

Order Dtd. 2019-09-26 
  

(S

ea

t 

No

-) 

2 
11011

/2020 

04.02.

2020 

CMP-

1432/

2019 

ASHUTO

SH 

MOHANT

Y 

C.O

. 

DR 

(J) 
Order Dtd. 2020-02-03 

  

(S

ea

t 

No

-) 

3 
11012

/2020 

04.02.

2020 

CMP-

59/20

20 

S. 

BEHERA 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2020-02-03 
 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

40

) 

4 
11013

/2020 

04.02.

2020 

CMP-

92/20

20 

N. K. 

SATAPA

THY 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

40

) 

5 
11014

/2020 

04.02.

2020 

CMP-

105/2

020 

G. 

SUNDAR

A 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

40

) 

6 
11015

/2020 

04.02.

2020 

WP(C)

-

22040

/2017 

ANIL 

SAHOO 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-



40

) 

7 
11016

/2020 

04.02.

2020 

WP(C)

-

22039

/2017 

ANIL 

SAHOO 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

40

) 

8 
11017

/2020 

04.02.

2020 

CONTC

-

2041/

2019 

B. 

NAYAK 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

40

) 

9 
11018

/2020 

04.02.

2020 

CRLA-

234/2

007 

P. N. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2007-05-

10Entire Order,  

CRIM

INAL 
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AL 

(S

ea

t 

No

-

1) 

1

0 

11019

/2020 

04.02.

2020 

CONTC

-

2041/

2019 

B. 

NAYAK 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

1) 

1

1 

11020

/2020 

04.02.

2020 

WP(C)

-

3248/

2020 

S. 

ROUT 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

1

2 

11021

/2020 

04.02.

2020 

WP(C)

-

29397

/2019 

U.K. 

SAHU 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

33

) 

1

3 

11022

/2020 

04.02.

2020 

WP(C)

-

3246/

2020 

S. 

ROUT 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

1

4 

11023

/2020 

04.02.

2020 

WP(C)

-

2714/

2020 

B.D.BI

SWAL 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-02-03 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No



-

19

) 

1

5 

11024

/2020 

04.02.

2020 

CRLMP

-

117/2

020 

S. 

RATH 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

19

) 

1

6 

11025

/2020 

04.02.

2020 

WP(C)

-

2342/

2020 

K.C. 

SAHU 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

19

) 

1

7 

11026

/2020 

04.02.

2020 

WP(C)

-

1996/

2020 

J.P. 

KAR 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

19

) 

1

8 

11027

/2020 

04.02.

2020 

WP(C)

-

2022/

2020 

C.R. 

KAR, 

ADV 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

19

) 

1

9 

11028

/2020 

04.02.

2020 

WP(C)

-

1036/

2020 

N.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

19

) 

2

0 

11029

/2020 

04.02.

2020 

CRLMP

-

77/20

20 

MADAN 

DAS 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

19

) 

2

1 

11030

/2020 

04.02.

2020 

WP(C)

-

28460

/2019 

P. 

SARANG

I 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

19

) 

2 11031 04.02. CRLMP D. C.O COUR Order Dtd. 2020-02-03 
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020 

DASH . T 

NO. 

3 
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t 
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-

19

) 

2

3 

11032

/2020 

04.02.

2020 

WP(C)

-

28467

/2019 

P. 

SARANG

I 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

19

) 

2

4 

11033

/2020 

04.02.

2020 

CRLMP

-

148/2

020 

G. 

SUNDAR

A 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

19

) 

2

5 

11034

/2020 

04.02.

2020 

CMP-

52/20

20 

J.D.MU

DULI 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2020-02-03 
 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

40

) 

2

6 

11035

/2020 

04.02.

2020 

WP(C)

-

28458

/2019 

P. 

SARANG

I 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

40

) 

2

7 

11036

/2020 

04.02.

2020 

CRLMP

-

669/2

016 

P.K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2020-02-03 
 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

48

) 

2

8 

11037

/2020 

04.02.

2020 

WP(C)

-

938/2

020 

M/S.BA

RADA 

PRASAN

NA 

SARANG

I 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

48

) 

2

9 

11038

/2020 

04.02.

2020 

CRLMP

-

52/20

20 

P.K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-



48

) 

3

0 

11039

/2020 

04.02.

2020 

CRLMP

-

143/2

020 

B. 

MOHAPA

TRA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

48

) 

3

1 

11040

/2020 

04.02.

2020 

FAO-

712/2

018 

A.K.MO

HANTY 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

48

) 

3

2 

11041

/2020 

04.02.

2020 

WP(C)

-

25918

/2019 

P.K. 

JENA 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

48

) 

3

3 

11042

/2020 

04.02.

2020 

WP(C)

-

2580/

2020 

S.R. 

KAR 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

48

) 

3

4 

11043

/2020 

04.02.

2020 

WP(C)

-

2002/

2020 

P.K. 

JENA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

48

) 

3

5 

11044

/2020 

04.02.

2020 

WP(C)

-

29625

/2019 

P.R. 

SWAIN 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

48

) 

3

6 

11045

/2020 

04.02.

2020 

WP(C)

-

29629

/2019 

P.R. 

SWAIN 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

48

) 

3

7 

11046

/2020 

04.02.

2020 

WP(C)

-

M.R. 

NAYAK 

C.O

. 

COUR

T 
Order Dtd. 2020-01-28 

  

(S

ea



3220/

2020 

NO. 

8 

t 

No

-

48

) 

3

8 

11047

/2020 

04.02.

2020 

WP(C)

-

18795

/2019 

B.C. 

PANDA 

C.O

. 

DR 

(J) 
Order Dtd. 2020-02-03 

  

(S

ea

t 

No

-

48

) 

3

9 

11048

/2020 

04.02.

2020 

WP(C)

-

3103/

2020 

M.R.RO

UTRAY 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

48

) 

4

0 

11049

/2020 

04.02.

2020 

WP(C)

-

1732/

2020 

S. DAS 
C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

48

) 

4

1 

11050

/2020 

04.02.

2020 

CRLMP

-

44/20

20 

H.K. 

PATRA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

48

) 

4

2 

11051

/2020 

04.02.

2020 

WP(C)

-

3507/

2020 

J.R. 

KHUNTI

A 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

48

) 

4

3 

11052

/2020 

04.02.

2020 

CRLMP

-

80/20

20 

P.K. 

JENA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

48

) 

4

4 

11053

/2020 

04.02.

2020 

WP(C)

-

19660

/2019 

AMIYA 

KUMAR 

SWAIN 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-29 
 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 



4

5 

11054

/2020 

04.02.

2020 

WP(C)

-

3101/

2020 

M.R.RO

UTRAY 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

4) 

4

6 

11055

/2020 

04.02.

2020 

WPCRL

-

1342/

2012 

P. 

PARIJA 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

4) 

4

7 

11056

/2020 

04.02.

2020 

WP(C)

-

3106/

2020 

M.R.RO

UTRAY 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

4) 

4

8 

11057

/2020 

04.02.

2020 

WP(C)

-

21798

/2019 

K.K. 

MOHAPA

TRA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-01-24 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

14

) 

4

9 

11058

/2020 

04.02.

2020 

WP(C)

-

599/2

020 

K. N. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2020-01-29 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

11

0) 

5

0 

11059

/2020 

04.02.

2020 

WP(C)

-

8484/

2019 

J.P. 

KAR 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-02-03 
 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

26

) 

5

1 

11060

/2020 

04.02.

2020 

CRLMP

-

1835/

2019 

B. BAG 

GEN

ERA

L 
 

Order Dtd. 2020-01-09 
  

(S

ea

t 

No

-

26

) 

5

2 

11061

/2020 

04.02.

2020 

MACA-

417/2

017 

S. K. 

SINGH 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2020-01-28 
  

(S

ea

t 

No

-

26



) 

5

3 

11062

/2020 

04.02.

2020 

CRLMP

-

1835/

2019 

B. BAG 

GEN

ERA

L 
 

Order Dtd. 2020-01-09 
  

(S

ea

t 

No

-

26

) 

5

4 

11063

/2020 

04.02.

2020 

MACA-

417/2

017 

B. R. 

SENAPA

TI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2020-01-28 
  

(S

ea

t 

No

-

26

) 

5

5 

11064

/2020 

04.02.

2020 

WP(C)

-

1065/

2019 

KADAMB

INI 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-02-03 
 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

24

) 

5

6 

11065

/2020 

04.02.

2020 

MACA-

258/2

017 

S. K. 

SINGH 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-28 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

7) 

5

7 

11066

/2020 

04.02.

2020 

WP(C)

-

3139/

2020 

A. 

SAHOO 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

7) 

5

8 

11067

/2020 

04.02.

2020 

WP(C)

-

1134/

2020 

P.K. 

DAS 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

7) 

5

9 

11068

/2020 

04.02.

2020 

MACA-

258/2

017 

S. K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-28 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

7) 

6

0 

11069

/2020 

04.02.

2020 

WP(C)

-

3145/

2020 

A. 

SAHOO 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

7) 

6 11070 04.02. WP(C) NIRANJ C.O COUR Order Dtd. 2020-02-03 
  

(S



1 /2020 2020 -

1498/

2020 

AN 

PANDA 

. T 

NO. 

7 

ea

t 

No

-

7) 

6

2 

11071

/2020 

04.02.

2020 

WP(C)

-

3149/

2020 

A. 

SAHOO 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

7) 

6

3 

11072

/2020 

04.02.

2020 

CRLMP

-

799/2

018 

P.K. 

BEHERA 

C.O

. 

DR 

(J) 
Order Dtd. 2020-02-03 

  

(S

ea

t 

No

-

7) 

6

4 

11073

/2020 

04.02.

2020 

MACA-

122/2

017 

SARAT 

SWAIN 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-28 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

4) 

6

5 

11074

/2020 

04.02.

2020 

CRLMP

-

1267/

2019 

S.N. 

SHARMA 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

4) 

6

6 

11075

/2020 

04.02.

2020 

WP(C)

-

3148/

2020 

A. 

SAHOO 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

4) 

6

7 

11076

/2020 

04.02.

2020 

MACA-

122/2

017 

B. R. 

SENAPA

TI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-28 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

4) 

6

8 

11077

/2020 

04.02.

2020 

CRLMP

-

1590/

2019 

S.C. 

DAS 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

4) 

6

9 

11078

/2020 

04.02.

2020 

BLAPL

-

8811/

2019 

B. DAS 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

4) 



7

0 

11079

/2020 

04.02.

2020 

WP(C)

-

3146/

2020 

A. 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2020-01-29 
  

(S

ea

t 

No

-

4) 

7

1 

11080

/2020 

04.02.

2020 

CRLMP

-

1147/

2016 

D.K. 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

4) 

7

2 

11081

/2020 

04.02.

2020 

ABLAP

L-

19261

/2019 

H. K. 

DASH 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

4) 

7

3 

11082

/2020 

04.02.

2020 

WP(C)

-

3152/

2020 

A. 

SAHOO 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2020-01-29 
  

(S

ea

t 
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2020 
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2020 
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11397

/2020 

04.02.

2020 

BLAPL

-

10933

/2019 

D. 

DASH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

43

) 

3

8

9 

11398

/2020 

04.02.

2020 

CRLRE

V-

34/20

20 

G. 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 
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3 11408 04.02. CRLRE S. C.O COUR Order Dtd. 2020-02-03 
  

(S



9

9 

/2020 2020 V-

810/2

019 

PANDA . T 

NO. 

23 

ea

t 

No

-

43

) 

4

0

0 

11409

/2020 

04.02.

2020 

BLAPL

-

355/2

020 

M. DAS 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

43

) 

4

0

1 

11410

/2020 

04.02.

2020 

WP(C)

-

3080/

2020 

T. BAG 
C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-02-03 
 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

4

0

2 

11411

/2020 

04.02.

2020 

CRLRE

V-

810/2

019 

B.N. 

MOHAPA

TRA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

29

) 

4

0

3 

11412

/2020 

04.02.

2020 

CRLRE

V-

809/2

019 

S. 

PANDA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

29

) 

4

0

4 

11413

/2020 

04.02.

2020 

WP(C)

-

3411/

2020 

S. DAS 
C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-02-04 
  

(S

ea

t 

No

-

29

) 

4

0

5 

11414

/2020 

04.02.

2020 

CRLRE

V-

809/2

019 

B.N. 

MOHAPA

TRA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

29

) 

4

0

6 

11415

/2020 

04.02.

2020 

CRLRE

V-

740/2

019 

C.R. 

KAR 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-



29

) 

4

0

7 

11416

/2020 

04.02.

2020 

CRLRE

V-

664/2

019 

D.K. 

MALLIC

K 

C.O

. 

DR 

(J) 
Order Dtd. 2020-02-03 

  

(S

ea

t 

No

-

29

) 

4

0

8 

11417

/2020 

04.02.

2020 

CRLRE

V-

77/20

20 

BASUDE

V 

MISHRA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

29

) 

4

0

9 

11418

/2020 

04.02.

2020 

ABLAP

L-

13864

/2019 

M.R. 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-02-03 
  

(S

ea

t 

No

-

29

) 

4

1

0 
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